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Title: Papers laid on the Table of the House by Ministers/Members.

HEATT A : 3 U GHT Ucd U 39 W4 |

THE MINISTER OF STATE IN THE MINISTRY OF HOME
AFFAIRS (SHRI G. KISHAN REDDY) : Respected Speaker, Sir, on
behalf of Shri Amit Shah, I rise to lay on the Table a copy of the
Foreigners (Tribunals) Amendment Order, 2019 (Hindi and English
versions) published in Notification No. G.S.R. 409(E) in Gazette of

India dated 4 June, 2019 issued under sub-section (2) of Section 3 of
the Foreigners Act, 1946.

[Placed in Library, See No. LT 89/17/19]

THE MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN
THE MINISTRY OF HEAVY INDUSTRIES AND PUBLIC
ENTERPRISES (SHRI ARJUN RAM MEGHWAL) : Hon. Speaker,
Sir, I rise to lay on the Table a copy each of the following papers (Hind1
and English versions):-

(1) Memorandum of Understanding between the Scooters India
Limited and the Department of Heavy Industry, Ministry of
Heavy Industries and Public Enterprises, for the year 2019-2020.

[Placed in Library, See No. LT 90/17/19]
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(2) Memorandum of Understanding between the Braithwaite Burn
and Jessop Construction Company Limited and the Department
of Heavy Industry, Ministry of Heavy Industries and Public
Enterprises, for the year 2018-2019.

[Placed in Library, See No. LT 91/17/19]

THE MINISTER OF STATE IN THE MINISTRY OF HOME
AFFAIRS (SHRI G. KISHAN REDDY) : Hon. Speaker, Sir, I rise to
lay on the Table:-

1. (1) A copy of the Annual Report (Hindi and English versions) of the
REPCO Bank Limited, Chennai, for the years 2015-2016 and 2016-
2017, along with Audited Accounts.

(11) A copy of the Review (Hindi and English versions) by the
Government of the working of the REPCO Bank Limited, Chennai, for
the years 2015-2016 and 2016-2017.

(2) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (1) above.

[Placed in Library, See No. LT 92/17/19]

(3)(1) A copy of the Annual Report (Hindi and English versions) of
the REPCO Bank Limited, Chennai, for the year 2017-2018,

along with Audited Accounts.

(11) A copy of the Review (Hindi and English versions) by the
Government of the working of the REPCO Bank Limited, Chennai, for
the year 2017-2018.
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[Placed in Library, See No. LT 93/17/19]

(4) A copy each of the following Notifications (Hindi and English
versions) under sub-section (4) of Section 6 of the Anand Marriage Act,
1909:-

(1) The Lakshadweep Anand Marriages Registration Rules, 2017
published in Notification No. F. No. 01/02/2017-Genl in Lakshadweep
Gazette dated 29th July, 2017.

(11) The Chandigarh Anand Marriage Registration Rules, 2018 published
in Notification No. F.No. 526-HIII(3)-2018/11264- in Chandigarh
Administration Gazette dated 29th May, 2018.

(5) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (4) above.
[Placed in Library, See No. LT 94/17/19]

(6) A copy each of the following Notifications (Hindi and English
versions) under sub-sections (4) and (5) of Section 35 of the Unlawful
Activities (Prevention) Act, 1967:-

(1) S.0.693(E) published in Gazette of India dated 5th February,
2019 adding the name of ‘“Tehreek-ul-Mujahideen and all its
manifestations” in the First Schedule of the Unlawful Activities
(Prevention) Act, 1967 at Serial No. 41.

(11) S.O.1806(E) published in Gazette of India dated 24th May,
2019 adding the name of “Jamaat-ul-Majahideen Bangladesh” or
“Jamaat-ul-Mujahideen India or Jamaat-ul-Mujahideen Hindustan and

all its manifestations” in the First Schedule of the Unlawful Activities
(Prevention) Act, 1967 at Serial No. 42.
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[Placed in Library, See No. LT 95/17/19]

(7) A copy of the Investigation of High Quality Counterfeit Indian
Currency Offences (Amendment) Rules, 2019 (Hindi and English
versions) published in Notification No. G.S.R. 22(E) in Gazette of India
dated 11th January, 2019 under Section 53 of the Unlawful Activities
(Prevention) Act, 1967.

(8) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (7) above.
[Placed in Library, See No. LT 96/17/19]

PV 3R fFar wearor darad # sy w13t (o WRuiy Fure) -
3T HEIed, H ATHd HIgy HRURYH fafiies aur $iY iR fam
HAU FATTT & S a8 2019-2020 & o8 §U THENT J104 B Th
gfd (fg=al duT ST T¥HR0N) IH Ued IR IWGdT § |

[Placed in Library, See No. LT 97/17/19]

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL
JUSTICE AND EMPOWERMENT (SHRI RAMDAS ATHAWALE)
: Respected Speaker, Sir, I beg to lay on the Table:-

(1) A copy of the Report (Hindi and English versions) under Section
21(4) of the Scheduled Castes and the Scheduled Tribes (Prevention of
Atrocities) Act, 1989, for the year 2017.
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(2) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (1) above.
[Placed in Library, See No. LT 98/17/19]

T8 ¥arad H g w3 (off e 39) ¢« sreme HeleT, § WRd &
IRYE & g 309 & A Y HACW, SFRET qar
HeIc ey, fifad fsthy 3R g1 TS (WIR TsdIgeR) Hdl fAum,
2019 Sil fai® 9 BRAR, 2019 & YR & AT o1 H TR
. QoM. 43 H USRI 8T U DI TH Ul (<] Tt 3Tl Heapeu)
JHT Jcd R IGAT§ |

[Placed in Library, See No. LT 99/17/19]

PN 3T fFa Foumr wamay A wsg W= ¢oft Famr e -
e Ay, § MUfiad U 9T Ued IR IGdT §:-
(1)) ST HEIRT 3HTh Whivererd R, 78 feweit & au
2017-2018 &
q1fties a3l & U Ufd (fg=at quUT S TRBROT) YT 3
R TATIRIE fdda |
@ e HERT i Tivera o4, T3 fowdt & av
2017-2018 & TRATIRITET TRATS D WRHR GRT THIET Bl
T Ul (fe=<l Tt SIS Tehr) |
(2) GG (1) H IfcaaRdd Ui &1 U ged R e ¥ gu fdais
& HRUI G ara faavur (fle=<l quT TSi Twepon) |

[Placed in Library, See No. LT 100/17/19]
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